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GOVERNMENT OF INDIA
MINISTRY QF DEEENGE
ARMEDEQRGES TRIBUNAL, REGIONAL BENCH, CHANDIGARI
,_Ph\me‘ 01 ¢ 22823682 Armod Forcos Tribunal
Baxy 02023814 " Roglonal Boneh, Chandigarh
Tank TCP, Chandimandir
Haryana-134107
AFTICHRESTE 8Y1 Dated £_| _ March, 2026
CIRCULAR
Anplications are invited from the aligible candidates, who fullill the oligibllity criteria
mentioned below, {or engagement as Consullants against the below montioned posts in the
Armed Forces Trivunal, Ragional Banch, Ghandioarh, for a poriod of one year or ill the said’
Losls are fited up by regular mode of appmnm ent/recrultment al a fixed monthly remuneration
ghvaan against tha post-
ISt | Nawme of U\nﬂ‘”f\@f”gf“’“I‘\’ﬁii"il'i‘l"\r | Eligibility Condiions ]
FNeL | Post i Posts | Consolidated
C bl | Remuneration i”‘ e .
T Dingipal 10N ‘Rs 80,000~ Ratired Government servants
| \ _P”‘:’\ | (Stenographers)  from  the  Centra!
f | Sowretary Governmenl, State Government, Suprome
f | Court, Iigh Courls, Dislricts Courle  or
’ N i Statulory/Autonomous  Bodies having |
: ! pensionary benelits:- g
‘ (1) halding analogous post in Level 11 of {
i \ Pay Matrixon regular basis in the parant
; N ¥ ) :
) l cadre or department; or |
: * (b) with six years regular service in the
; g patent cadre or Depariment in posts in lovel
¢ ; 8 of the Pay Matrix; or
§ 5 (c) with seven years in regular service in
'; | i the parent cadre or Department in posts in
3 ; | level 7 of the Pay Matrix.
! §
L Dasirable:  Knowledge in compuier |
o lcperation, . ]
E Consultant should be well acquainted with tha functicning of the Central Governmanl o

\]

deparmaniz ond various autesfeguiaians wanad by e Gental Government, irem iims to
tzme-

5 Anart from the monthly consolidated remunaration, as mentioned above, subject to TDS,
Consultant shall not be entitled to any Kind of aliowances such as Dearness Allowance,
Conveyance Aliowance, House Rent Allowance or any other facilities like Residential
Accommadation, Fersonal Stafl, Transport, CGRS and Medicul Reimbursement, etc.

4. Consuttant o be engagad on full time beasis shall nol be permitted to take up any other
assignment dunng the per rod of thelr consuitang oy in the Armed Forces Tribunal, Regtonal Bench,
Chaudtgfa

cogel®
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1O Consultants shall be eligible for 114

leave for each completed month of his/her term as
Consultant on Pro rata Basis. The unavailed

leave will not be carried over to the next term.

6. The engagement of Consultants is purely contractual in nature initially for a period of one
year, which may be extended, subject to approval of the competent authority.

7. The engagement of Consultants can be terminated at any time without assigning any
reason whatsoever. However, if the Consultant is not willing to work for any reason whatsoever,

he/she will have to give at least one month’s notice to the office. The decision of the HoD,
Regional Bench, Chandigarh, shall be final in all respects.

8.
p.m.
work.

Consultants shall follow the normal working hours as prescribed from 09.30 a.m. to 05.30
However, as per exigencies, he may be required to sit late to complete the time bound

9. Maximum age limit for €ngagement as Consultant shall not exceed 65 years as on the
closing date of receipt of applications.

10. The _appfications in the prescribed pro forma (Annexure-1) of the eligible candidates, who
meet the criteria, may be forwarded to the Registrar, Armed Forces Tribunal, Regional Bench,

Chandigarh, Near Tank TCP Chandimandir by 01 April 2025 alongwith copies of PPO and other
testimonials/certificates in Support of their candidature.

_11. The applications received without supporting documents, photograph, unsigned and
Incomplete in any manner or if any information furnished is found false or if applicant has

Suppressed any material information, the application of such candidate shall be rejected
summarily. '

12. Number of vacancies reflected above may vary.

13. No TA/DA shall be payable to the candidates for appearing in the interviews

v

(Ruchi“Sonkar)
Registrar I/C

Distribution:-

1. The Secretary General, Supreme Court of India. fs
V?/ The Registrar General, High Court of Punjab & Haryana, Chandigarh f,-" 7
: T

3 The Registrar General, High Court of H.P., Shimla. 153 NN o
4 The Under Secretary, MoD, AFT Cell, South Block, New Delhi. \ 0 ¢ @ ,:-:‘_‘.-‘“,
5. The Principal Registrar, Central Administrative Tribunal, New Delhi. ‘a}\n}m Y Y/
6. The Registrar, CAT, Chandigarh Bench, Sector -17, Chandigarh. e

7. Income Tax Appellate Tribunal, Kendriya Sadan, Sector - 94, Chandigarh — 160009

8

. The Chief Secretary, Govt. of Punjab, Punjab Civil Sectt., Chandigarh
9. The Chicf Secretary, Govt. of Haryana, Haryana Civil Sectt., Chandigarh
10. The Chief Secretary, Govt of H.P., Shimla, H.P. Sectt. Shimla - 171002

11. HQs Western Command (A), Chandimandir Gﬁw 3

12. HQs Western Command (JAG), Chandimandir ] W

13. SO (IT) AFT, RB, Chandigarh - for uploading in own website. \'LAﬁ
Copy to:- _ \\U\\

The Principal Registrar I/C, - for information with reference to your office

Armed Forces Tribunal, Principal Bench letter No 1(64)/2009/PPS/AFT/PB/Admn-II Vol Il

West Block-VIl, Sector-1

dated 19 March, 2025 and for uploading please.
R.K. Puram, New Delhi — 110 066



< Annexure-1

Lates! phwtagraph
duty neifl attastad

APPLICATION FORMAT FOR CONSULTANT

17 'Name in full (BLOCK LETTER)

2. | Father's Name

3. | Address for Correspondence with
Pin Code

4. | Mobile No. & email.id ]

5. | Date of Birth (Age as on closing
date of receipt of application).
6. | Date of Superannuation from
Govl. Service
7. | Designation and post at the time
of retirement
8. | Name & Address of last office
from where retired -
9. | Basic pension drawn (PPO
Copies 1o be attached) _—
10. | Last pay drawn at the time of

retirement =
14: ‘ Pay Level as per Pay Matrix of 7"
| CPC at the time of retirement

12. | Educational Qualification

13. | Brief particulars of work =~
expoerience in Govt. Service for
last 10 years

(Attach a separate sheet) as per following format.

MINISTRY/DEPARTMENT/ POST HELD PERIOD ‘ NATURE OF
ORGANISATION WORK

14. Deilails of present employment (Wherever applicable) N
15. Additional relevant information if any in support of your
suitability for the said engagement (attach a separate
sheet, if necessary)

1, son/daughter of
declare
that all the statements in this application are true and complete to the best of my knowledge and belief. |
further declare that | was clear from vigilance angle at the time of retirement. | have read this document
and ready to accept the terms and conditions of engagement of consultants. | also understand that action
against me will be taken by the concerned authorities, if any of the information given is found to be false or
found false guilty of any type of misconduct.

hereby

Place: Signature of candidate

Date: Name




